CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

O.A. NO. 891/1985

New Delhi this the 21st day of September, 1899.

HON’BLE SHRI! JUSTICE K. M. AGARWAL,

CHA | RMAN

HON'BLE SHRI R. K. AHOOJA, MEMBER (A)

R. P. Singh S/0 Bindi Prasad,
R/Q G-37, Naroji Nagar,
New Delhi .

( None present for Applicant )

-Versus-
1. Controlier & Auditor General of
Bahadurshah Zafar Marg,
New Delhi.
2. Principal Director of Commercial
Board, V-Shape Building,
A" Wing, |.P. Bhawan,
New Delthi.

( None for respondents )

0O R D E R (ORAL)

Shri Justice K. M. Agarwal

Applicant

India,

Audi t

Respondents

On 9.89.1889, no one appeared on behalf of the

applicant. Today also no one is present. The case

is, therefore, dismissed for want of prosecution.

K,

( K. M. Agarwal
Chairman

/as/

)




